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(d) if 110, the action taken by Gov-
ernment against this misuse? 

The M.in.Ister 01 Rome Affairs (Shrl 
Y. B. Chavan): (a) and (b). Under 
the merger Agreements and Cove-
nants the Rulers oof former Indian 
States were guaranteed the continu-
ance of privileges they enjoyed prior 
to 15th August, 1947. Some of the 
Rulers had the privilege of free sup-
ply of electricity for their private 
residences. The privilege was meant 
to be for domestic use only. 

(c) Government have no informa-
tion in this regard. 

(d) Does not ariae. 

Service CODdltlons 01 secondaIT 
School Teachers 

• A4. Shri P. C. Adichan: 
Shrl M. Mechachandra: 
Shrl 'Dhlreswar Kallta: 

Will the Minister of Education be 
pleased to state: 

(a) whether the All-India Secon-
dary TeBIChers' Federation has 
demanded uniform service conditions 
fOr teachers all over the country; 

(b) whether Government have con-
sidered this demand; and 

(c) if so, the action proposed to be 
taken in this connection? 

The Minl!Iter of State In the Minis-
try 01 Education (Shrl BhaPat Jha 
Azac1): (a) Yes, Sir. 

, (b) and (c). The ultimate responsi-
bility for laying down service condi-
'tions for secondary and other cate-
gories of teachers is that of the State 
Governments. While the Central 
GQvernme,nt supports the concept of 
parity in the service conditions of 
~ s working under Government 
and non-Government managements in 
'the same state, it does not consider 
the enforcement of uniform service 
. eonditioilsin different parts of the 
'cOUntry' to 'be B ,racticable proposi-
tion. 

Collece Teachers In Manipur 

-655. Shri M. MeghachaDdra: 
Shrl I)hireswar Kallta: 

Will the Minister of Education be' 
pleased to state: 

(a) whether the Manipur Govern-
ment had asked f()r Central assistance 
in enhancing the pay-scales of tea-
chers of Government aided colleges 
in the State; 

(b) if so, the nature and extent of 
assistance asked for; 

(c) whether any assistance has 
been given to the State Government 
in this connection; and 

(d) if so, the details thereof? 

The MinlsIIer of Education ~ 

TriguDa Sen): (a) No, Sir. 

(b) t() (d). Do not arise . 
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'National Youth Board 

-658. Shri S. Kundu: 
Shri Lakhan Lal Kapoor: 

Will the Minister of Education be 
pleased to state: 

(a) whether the Planning Commis-
sion has recommended the formation 
of an autonomous National Youth 
Board on the pattern of Social Wel-
fare Board; 

(b) if so, the steps Government 
have taken to constitute such a Board; 
and 

(c) if not, the reasons therefor? 

The M1nister of State in the MinIs-
try of Education (Sbri Bhagwat Jha 
Asad): (a) The Planning Commission 
sent the Ministry of Education the 
recommendations of the Working 
Group on Youth Services which sug-
gested the setting up of a National 
Youth Board. 

(b) and (c). The proposal was 
examined by Government and since 
the setting up of an Independent 
National Youth Board would involve 
considerable expenditure, Govern-
ment decided to defer consideration 
of the proposal. 

Supply of InformatlllD to state 
Governments 

-659. Dr. Kanen Sen: Will the 
Minister of Home Aftalrs be pleased 
to state: 

(a) whether it is a fact that his 
Ministry used to send special weekly 
reports to the State Governments to 
keep' them informed about the 
national and international develop-
ments and anti-Government activities 
of certain groups and parties; 

Oi) whether these have been stop-
ped after the Fourth General Elec-
tions; and . 

( c) if so, the reasons therefor? 

The Minister of Bome Aftalrs (Shri 
Y. B. Chavan): (a) to (c). The special 
weekly reports previously issued tl> 
the State Governments on national 
and international developments have 
been replaced by special fOl'tnightly 
reports, for reasons of administrative 
convenience. 
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